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(b) In tM Hilly, TrIbal, Desert and InacceNlb/e 
Areas: 

500 population In an Individual village or 
1000 population In a group of villages. 

1.2. Dl8tance: 

(a) In Normal Areas: 

The minimum dlstanc. from the n.ar.st 
exlatlng post offic. will b. 3 kms. 

(b) In Hilly, Tribal. Desert and Inacce.s.slble 
Are •• : 

Th. dlstancA limit wID b. the sam. as above 
exc.pt that In Hilly Ar.as, the minimum 
distanc. limit can b. r.lax.d by the 
Dlr.ctorat. In cas.s wh.r. such r.laxatlon if 
warranted by sp.cial circumstances which 
should be cl.arty .xplain.d whll. submitting 
a proposal. 

1.3. Anticipated Income : 

(a) In Normal Areas: 
The minimum antlcipat.d r.v.nue will be 
33-"3% of co.t. 

(b) In Hilly, Tribal, Desert and Inaccessible 
Area. : 
Th. minimum anticipated incom. will be ,5°/. 
ot the coat. 

Note : It is to b. ensured whll. sanctioning a n.w 
Branch Post offic. that the population to b. 
served by the parent Branch post office does 
not tall below the minimum pr.scrlbed In the 
criteria. Similarly, the 10 .. ot the par.nt office 
should continue to be within permiaalble 
limits. 

2. Norma for UpgradlnglOpenlng of Ne. 
Departmental Sub Poet otftcea : 

2.1. In Rural arNS : 

The minimum ot work load ot the Extra Departm.ntal 
Branch Post Offic. should b. tlve hours p.r day. The 
parmls.lble annual Ioas should b. not more than R •. 
2400/- In normal areas and As. 4800/· In Tribal and 
Hilly ar •••. 

2.2. In Urban Area. : 
2.2.1. In urban .re.s, the post offICe .hould b. 

Initially selt supporting and at the time at tha tlr.t annual 
review, it .hould .how 5% protlt 10 ba ellgble tor turther 
retention. 

2.2.2. The distance betwean two poat offices should 
not be less than 1.5 Km. In cltle. with a population of 
20 lakh. and abova, .nd 2 Kms. In other urban ara.s. 
If it Is a Delivery Po.t Office, the dlatance from the 
neareat Delivery Poat office ahould not be lea. than 
5 kma. 

2.2.3. Head. of Circles have powers to relax the 
dlatance condition In 10'% of the c ..... 

2.2.4. A Delivery Post Office In Urban Area should 
have a minimum of 7 Postmen's beata. 

[Translation) 

Participation of Private Sector In 
Road Construction 

'67. SHRI PANKAJ CHOUDHARY 

SHRI ANAND RATNA MAURYA 

Will the Minister of SURFACE TRANSPORT b. 
pleased to .tate : 

(al whether the Government have firmed up any 
policy tor the participation of prlv.te sector It. road· 
construction activities; 

(b) If so. the details th.reof; and 

(c) If not, the tIme by which the final declaion Ia 
likely to be t.ken in this regard? 

THE MINISTER OF LAW. JUSTICE AND COMPANY 
AFFAIRS AND MINISTER OF SURFACE TRANSPORT 
(SHRI M. THAMBI DURAl) . (a) Yu. Sir. 

(b) Th. policy has follOWing salient features-

(i) Road Sector has been declared aa an 
Induatry. 

(ii) Procedure for land acquisition/environmental 
clearancea has b •• n aimpllfled. 

(IU) D.taKed guldellnea lor BOT pro/8c1 laaued. 

(Iv) National Highw.ys Authority of Indl. (NHAI), 
an autonomous body operation.U.ad and 
authorised to take up BOT pro/.cta. NHAI 
can p.rticipat. in auch pro/.ct. by 
contributing upto 30% ot the equity. 

(v) Capital .ub.ldy by GovernmentlNHAI upto 
40% of the project can be provide tor 
Improving financial viability ot the project on 
ca.e to ca.e basla. 

(vi) Tr.atlng highway and hou.lng and other 
development activit Ie. tormlng Integral part 
of highway pro/ect .. • p.rt at road 
Intra.tructure. 

(vII) Duty free Import of aophlatlc.ted equipment 
for highway prolacta. 

(vIII) Corporate tax exemption of 100% In the flr.t 
5 year. .nd 30% conce .. lon In the next 5 
year. to be avaHed at In 20 yeara. 

(Ix) Automatic approval for foreign equity upto 
74-;' and upto 100% on ca.e to cu. bu. 
.1I0wed. 

(c) Ooe. not arl.e. 


